
OMMITTEE ON AU.SEN _,E <W Ml'MBERS FRO l THE 'ITTIN ,, 
OFTILE HOUSE 

(Thirteenth Lok Sabha) 

THJRD REP RT 

(Presented on 3.1 .2000) 

I, tli hainnan of tbe Committee on Absence of Member fr m th itlings of the 
Hou , bav.ing been authorised by the Committee lo pre nt th R ,port on th i r b half. 
present this tl1inJ Rt:port. 

2. The Comm.itlee held a sitting on U1e 2nd August, 2000. 

3. The Committee considered applications for  leave of absence from six member . 
The delails of these applications and recommendations of the Committee are given in the 
Appendix. 

NEw DEun; 

2nd August, 2000 

Sravana 11, 1922 (Saka) 

RAM SAil 'AN. 
Chain:m, 

Committee on AbseTlce of MembJs 

from the sittings of the House. 
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Sl11i A<ihok lllllJll' 23.2 2000 l o U nd r jud i ·iitl 2  . 2 .. 20()() lo 
Sin h ·1mndlll $Since lh 

16.3.2 CXJ : :u. tod y 16.3.20()0"' member ha., 110 1 
2 d a y~ 21 d11y11 signed the 
lllld anti altcndanc~ 
I 7.4.2000 t11 l 7.'1.2000 to reg i ~tcr from 
11 ... 2000 ·- $ 17.5.2000 = 12 10 17 M<iy, 
2 1lay.9 31 days 2000. 
Totrd '18 clay. Tot I ((Q 'i4 da y.q 

' hri Sunil Dutt *24.7 .. 2000 to Se lf · 24.7.2000 to 
25.8.2000 = ill ncs.9 25.8.2000 = 
clf\ys 33 days 

Shri H. G. Ramulu 24.7.2000 to Self-illness 24.7.2000 to 
2 .8.2000 = 25.8.2000 = 
33 day."I 33 days 

Shn Jqhnl Ahmed 24.7.20 lO S!!lf-illness 24.7.2000 = 
Snradg.i 25.8.2000 = 25.8.2000= 

33 df\ys 33 days 

Shrimati Nisha *24.7.2000 to Self-illness •24.7.2000 to 

Chaudhary 25.8.2000 = 25.8.2000= 

33 days 33 days 

Prof. Kai las ho Devi 24.7.2000 to Self-illness 24.7.2000 to 

25.8.2000 = 25.8.2000 = 
' 33 days 33 days 

Members were earlier granted leave by the House on 13.3.2000 for 48 days from 

29.11.1999 to 23.12.1999 and 23.2.2000 to 16.3.2000 on the recommendations made 

by the Committee in its First Report. 

.rvrembers were also granted leave by the House on 15.5.2000 for 31 days from 17.4.2000 
to 17 .5.2000 on the reconunendations made by the Committee in its Second Report. 
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